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Cargo Handling at Calcutta Doeka

*870. Shrt Sidhcshwar Prasad:
Shri Sitaram Kcni:
Shrt gbaiU Kanjan:

Will tbe Minister of Labour and 
Rehabilitation be pleaiied to state:

(a) the steps Government propose 
to take to improve the low output in 
cargo handling in Calcutta Docks; and

(b) the reasons lor not filling the 
vacancies of more than 2000 workers 
in the gangs of registered labour by 
taking back the recently retrenched 
stitches and beggars?

Tha Ktnlsler of U k o ir  and 
■ahabllitation <8hri Hathi): (a) T fo  
Incentive Tonnage Scheme* -one for 
foodgrains handling and the other for 
salt ships were introduced with effect 
from the 18th March, 1985. further 
Incentive Tonnage Schemes covering 
handling of other cargoes are under 
consideration.

(b) The existing vacancies are 908 
and hot 2000; The Calcutta Board ha* 
since taken a decision to ail up 705 
of these vacancies by transferring the 
—ftfHrg 80 xollias of Sub-Reserve Pool 
and 048 tapiporary registered rollia* 
after confirming them. Further, a

ships; otherwise, they will also work 
as rollias.

Appointment of Governor*

M il. Shri Jyotirmoy Basil:
Shri K. Haider:
Shri Shagafeaa Das:
Shri K. Barnaul;
Shri JS. K. Nayanar:
Shri P. Gopalaa:
Shri Vbwanatha Meson:

WiU the Minister of Hoaae Affairs 
be pleased *■-» state:

(a) whether his attention has been 
drawn to an article in the Juffontor 
dated the 5th June. 19S1 (Calcutta 
dally page 3) regarding the appoint­
ment of Governors; and

(b) if so. Government’s reaction 
thereto?

Tbe of Home Affairs (Shri
1 . B. Cfcavan): (a) Ves, Sir.

(b) In making appointment to tbe 
high office ol Governor, the main 
consideration is the suitability of an 
individual.

Calcutta Dock OLabeor

3S7*. Shri 81dhe«toww Prasad:
Shri Sitaram B ari;
Shri Shaahl Saojan:

Will the Minister of I sfiaur and 
KU M IItafln be pleased to state:

(a) the procedure lor the transfer 
of reserve pool workers to tbe monthly 
register;

(b) whether it ia a tact that 100 
Dock Workers of Calcutta Dock Labour 
have been prevented from securing 
transfer to monthly register from # »  
reserve pool; and

(c) if so. the steps taken by Gk«r-
ernment In the matter?




